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-~ THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.
THUNGON): (a) The authorised dealer for
Maruti Vehicles in Assam is M/s. Bimal Auto
Agency, Guwahati. This dealer was ap-
pointed in April, 1983. The sales territory
alloted to this dealer are the States of As-
sam, Meghalaya, Mizoram and Tripura.

(b) A Statement is attached.
STATEMENT

Thepresent system for appointing Maruti
dealer-ships is as under :

1. Invitation of applications on pre-
scribed forms, for cities where
dealers are required, from aspiring
parties through release of public
advertisements.

2. Scrutiny and evaluation of all valid
applications on the following crite-
ria:-

(i) Awvailability ofinfrastructure/
land for setting up show-
room and workshop.

(i) Locational advantage of the
-above facilities.

Experionoodﬂn@pﬁcanh
inbusiness (preferably inthe
automobile industry).

(i)

Educational/Professional
qualifications of the appli-
cants.

(iv)

Financial soundness of the

applicants.

v)

3. Preparation of a shortlist of condi-
dates, after aninterview, of alithose
having the basic requirements for

the job.
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4.  Obtaining sealed bids from the
shorlisted condigates, indicating the
amount they are willing to deposit
with Maruti for being awarded the
dealership.

5.  Awardofthe dealership tothe high-
est bidder.

Employment in Earthquake Affected
Areas

4444 SHRIMANABENDRA SHAH: Will
the Minister of PLANNING AND PRO-
GRAMME IMPLEMENTATION be pleased
to state:

(a) whether the Planning Commission
has any scheme for providing employment
to the unemplyed youth of the earthquake
affected districts of Tehri Garhwal and Uttar-
kashi; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION (SHRI H.R.
BHARDWAJ): (a) and (b). Planning Com-
mission does not have any scheme for pro-
viding employment specifically to the unem-
ployed youth of the earthquake affected
districts of Tehri Garhwal and Uttarkashi.

Govemment Quarters Outside Delhi

4445 SHRI MADAN LAL KHURANA:
Willthe Minister of URBAN DEVELOPMENT
be pleased to state:

(a) the number of Government residen-
tail quarters outside Delhi, city and typewise;

(b) the rato of number of quarters in
each type to number of Governent employ-
ees in each of those cities;
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(c) whether the Government propose to
construct more quarters inthosecities and in
cities where quarters have not yet been
constructed; if so, the details thereof, city-
wise;

(d) whethe there is any provision for the
rentention of government accommodation
at the last duty station in case no govern-
ment accommodation is available atthe new
station of posting; and

(e) if not, whether Governent propose to
make such a provision in the rules and if not,
the reasons therefor?

THE MINISTER OF STATE IN THE
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MINISTRY OF URBAN DEVELOPMENT
(SHRIM. ARUNACHALAM): (a) Statement-

| is annexed.

(b) the information as available is given
in statement-ll annexed.

(c) The information as available is given
in statement-Hl annexed.

(d) and (e). Retention in such cases is
permitted for a limited period. There is no
proposal for allowing prolonged retention as
any such concession will aggravate the al-
ready existing shortage of accommodation
in general pool for eligible Govt. employees
at different station.
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